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(iv) Non-availability of raw mate­

rial FOR SMALL SCALE INDUSTRIES 
OF A sansol-Durgapur area

SHRI KRISHNA CHANDRA HAL- 
DER (Durgapur); The small scale in­
dustries of Asansol-Durgapur area are 
facing crisis due to non-availability of 
raw materials and orders from the big 
public sector industries of this area. 
The public sector undertakings have 
failed to provide more jobs to the un­
employed youths. Whatever jobs were 
being provided to them by the small 
scale industries are gradually shrink­
ing due to the crisis facing these small 
scale units. Several representations 
were made  ̂ but nothing has been 
done so far. The public sector under­
takings such as IISCO, Chittaranjan 
Locomotive Works, Alloy Steel Plant, 
Durgapur Steel Plant, Coal India 
Limited, Hindustan Fertilizer Corpo­
ration, Hindustan Cables are violating 
the norms of Bureau of Public Enter­
prises—instead of giving orders to the 
local small scale industries, they are

giving order to the suppliers who in 
most of the cases are manufacturers 
outside the State. On the other tiand, 
the Central Gk)vemment is following 
a discriminatory policy regarding the 
grant of industrial licence. In the last 
meeting of the small scale industries 
Ministers Conference, which was held 
recently in New Delhi, the West Ben­
gal Government corrcctly pointed out 
aU those things and pressed for a re­
view of the said policy.

Under thrae circumstances, i  urge 
upon the Government to come for­
ward with an open mind to set up 
more industries ia this region so that 
unemployment problems can be eased 
and clear the West Bengal Govern­
ment’s proposals for setting up in­
dustries.

I also urge upoo the Ministers con­
cerned to advise the public sector 
undertakings to follow the norms of 
the Bureau of Public Enterprises so 
that they can give their orders to 
the local small scale industries also.

I want a statement from the Min­
isters concerned about the action 
taken by them in this regard to save 
these small scale industries of Asan­
sol-Durgapur area and enable them to 
create more job potentialities,

(v) Need to establish an industrial 
COMPLEX TN KaNYAKUMARI DIS­
TRICT.

SHRI N. DENNIS (NagercoH): 
Kanyakumari District in Tamil Nadu 
is classified as a backward district 
and high hope of exaltation was 
aroused among the people by the 
classification. But now they are frus­
trated and disappointed when they 
experienced for long that this acknow­
ledgement of backwardness in paper 
is not translated in action and put in 
practice by the establishment of in­
dustries. It is regrettable to note that 
not even a single industry either in. 
the public sector or in the private 
sector is established here in this dis­
trict. The percentage of literacy in the 
district is high. The acute accumula-


